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Pioneer 

Proposal to bring bonded labour under ambit of human trafficking laws 

https://www.dailypioneer.com/2024/india/proposal-to-bring-bonded-labour-under-ambit-

of-human-trafficking-

laws.html#:~:text=A%20core%20group%20meeting%20chaired,and%20strengthen%20

efforts%20against%20exploitation. 

A core group meeting chaired by NHRC Acting Chairperson Vijaya Bharathi Sayani has, 

for the first time proposed bringing bonded labour under the ambit of human trafficking 

laws with an aim to enhance legal protections and strengthen efforts against 

exploitation.  The suggestion followed observation by the members of the core group that 

despite existing legal provisions, bonded labour continues to afflict vulnerable groups 

such as women, children, and marginalized communities, often trapped in sectors like 

agriculture, textiles, and brick kilns. 

Bringing the bonded labour under human trafficking also underscores the seriousness of 

the issue and reinforces the commitment to uphold human rights and dignity for all 

individuals affected by bonded labour. 

Other recommendations included setting up a registration portal for informal workers, 

improving rescue and rehabilitation timelines, and sensitizing law enforcement on 

handling bonded labour cases effectively. 

At the meeting which was held recently, Sayani said that despite efforts and legal 

provisions, several people still get trapped in forced labour and debt bondage. The 

NFHRC has taken significant steps, including issuing advisories to identify, release, and 

rehabilitate bonded labourers. However, the persistence of bonded labour in various 

industries indicates much more needs to be done. The bonded labour has various names 

extending into non-farming sectors including the Devadasi system and small-scale 

industries. 

Bharat Lal, Secretary General, NHRC emphasised the need for concrete suggestions to 

abolish the menace of bonded labour. He said that while enforcing the implementation of 

the legal provisions, social awareness must be spread about the value systems protecting 

the rights and dignity of fellow human beings to reduce bonded labour in India. 

He also pointed out that almost 2 crore people are joining India’s workforce every year, 

implying that there is a mismatch of demand and supply as far as labour is concerned 

leading to some anti-human labour practices. 

Earlier, Devendra Kumar Nim, Joint Secretary said that many children from distressed 

migrant families end up as bonded labourers in sectors like textiles, firecracker 

manufacturing, brick kilns, and granite extraction units. Women and children from 

marginalized communities, especially SCs and STs, are frequently targeted for bonded 

labour in agriculture and textiles. It was also noted that rescued bonded labourers face 
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threats and delays in registering First Information Reports (FIRs), complicating their path 

to justice. 

At the meeting, Onkar Sharma, Chief Labour Commissioner, elaborated upon the concept 

of “3-D Jobs” that highlight the dangerous, difficult and dirty nature of the jobs done by 

bonded labourers. The issue of conception and the gaps between the powers of the 

beneficiary and his understanding of the law were also stressed. 

In addition to the Core group members, some special invites such as Dr. Alby John 

Varghese, Managing Director, Metropolitan Transport Corporation (Chennai) Ltd. 

suggested the creation of a portal for registration of such informal workers who may 

register themselves to secure jobs outside their states. Dr  L Mishra called for restoring 

dignity and protection from abuse for bonded labourers, and criticized the 

agent/middlemen clause in the Inter-State Migrant Workmen Act while Sandeep Chachra, 

Executive Director, National Coordinator, Action Aid India called for an industry-based 

approach and specific regulations for brick kiln workers, including better working 

conditions.  
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The Statesman 

Address plight of sex workers: NHRC to Odisha Govt 

The National Human Rights Commission (NHRC) has directed the Odisha Government 

to formulate a strategy to tackle the problem of sex trade and exploitation of women in 

the coastal State. 

https://www.thestatesman.com/india/address-plight-of-sex-workers-nhrc-to-odisha-govt-

1503320452.html 

The National Human Rights Commission (NHRC) has directed the Odisha Government 

to formulate a strategy to tackle the problem of sex trade and exploitation of women in 

the coastal State. 

Disposing a petition filed by human rights lawyer Radhakanta Tripathy, the NHRC passed 

the order recently. 

”The petition contended the plight of the girls and women working as sex workers in 

brothels in the Master Canteen/Mali Sahi and other Areas of Bhubaneswar. Even if there 

is an Anti Traffic Unit in the Police Stations but it is not working effectively and police don’t 

take sincere steps to prohibit recurrence of sex trade and the functioning of the State 

Level Coordination Committee to combat trafficking is not satisfactory. The statutory 

Institution, set up under Immoral Trafficking (Prevention) Act, 1956, is not functional. The 

Supreme Court judgment with regard to the rights of the Sex workers has not been 

complied with by the State,” Tripathy alleged. 

The petition sought NHRC’s intervention for holistic measures and permanent solution of 

the issues faced by the sex workers and their children. 

The NHRC is of the view that it is not a one-time effort which will end such a problem but 

requires continuous and multi-pronged efforts, including steps for better health, better 

education, strict legal action, and providing new opportunities to the persons involved, 

and their family members. 

”Chief Secretary, Governmentt of Odisha as well as DGP, Odisha are recommended to 

take into account the points raised by the complainant in his complaint and subsequent 

comments, and to evolve a joint strategy involving all the stakeholders and related 

government departments and organizations, to tackle the problem of sex trade and 

exploitation of women,” the top rights panel ordered. 
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The New Indian Express 

NHRC warns Maharashtra govt on black magic, asks to submit report 

Acting on a petition filed by Supreme Court advocate and human rights activist 

Radhakanta Tripathy, the NHRC passed the order recently. 

https://www.newindianexpress.com/nation/2024/Jul/15/one-third-of-india-sees-deficit-

rainfall-over-a-month-after-monsoon-arrival 

The National Human Rights Commission (NHRC) has warned the Chief Secretary, 

Director General of Police, Maharashtra government over black magic and asked them 

to submit a requisite report in the case of sorcery and black magic within four weeks, 

failing which the Commission would be constrained to issue coercive process. 

Acting on a petition filed by Supreme Court advocate and human rights activist 

Radhakanta Tripathy, the NHRC passed the order recently. 

Tripathy, has highlighted various incidents of the use of black magic rituals which is 

alleged to be prevailing in the Konkan region of Maharashtra for getting women 

conceived. In one such incident, a woman was forced by her in-laws and husband to eat 

the powdered form of bones from dead humans to conceive a child. 

However, the police authorities of Maharashtra maintained that no such incidents of black 

magic have been noticed in the State. 

In another similar incident, a woman from an educated upbringing even reported to the 

Sinhgad Road police station in the State that she was forced into taking human bone 

powder as part of a black magic ritual to conceive. 

Tripathy, while citing another instance, said one of the women was forced to take a naked 

bath in full public view by her husband and in-laws as part of a ritual recommended by 

the local occultist to conceive a son. 

He also alleged that there is failure on part of the State government in the implementation 

of the Maharashtra Prevention and Eradication of Human Sacrifice and other Inhuman, 

Evil, and Aghori Practices and Black Magic Act. 

The petitioner requested the NHRC for legal action against the wrongdoers along with 

compensation to the victims under the State Compensation Scheme, thus ensuring 

preventive and punitive action with steps taken to eradicate such inhuman and barbaric 

practice in the State. 

In his rejoinder, Tripathy referred various media reports and stated if such incidents are 

reported and widely circulated by media houses, then the media houses should be made 

accountable and the Press Council be recommended to take action against the media 

houses for irresponsible reporting. 
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Navbharat Times 

सोनीपत एनकाउंटर पर उठ रहे सवाल, राष्ट्र ीय मानवाधिकार आयोग दे सकता है दखल 

https://navbharattimes.indiatimes.com/metro/delhi/crime/nhrc-will-examine-sonipat-

encounter-case-victim-family-calling-it-fake-bhau-gang-

shooters/articleshow/111724621.cms 

शुक्रवार रात सोनीपत में हुई एक मुठभेड़ में गैंगस्टर हिमाांशु भाऊ के तीन कहित गुगों की मौत िो गई। 

हिल्ली पुहिस की क्राइम ब्ाांच का किना िै हक 13 हमनट तक चिी मुठभेड़ में 43 राउांड फायररांग हुई, 

हिसमें एक पुहिसकमी घायि िो गया। मृतकोां के पररिन िािाांहक इसे फेक बता रिे िैं। अब यि मामिा 

NHRC के पास पहुांच गया िै। 

िाइिाइट्स 

िररयाणा के सोनीपत में हुए एनकाउांटर पर उठ रिे सवाि 

मानवाहिकार आयोग अब कर सकता िै इस मामिे की िाांच 

मृतकोां के पररवार वािोां ने मुठभेड़ को फिी बताया 

नई हिल्ली: शुक्रवार रात सोनीपत में पुहिस के साि मुठभेड़ में गैंगस्टर हिमाांशु भाऊ के तीन कहित गुगों 

की मौत िो गई। अब इस घटना को िेकर कई सवाि उठ रिे िैं। इससे पििे भाऊ के एक अन्य कहित 

सियोगी अिय की भी मुठभेड़ में मौत हुई िी, हिसकी िाांच िो रिी िै। इस पूरे मामिे के बाि राष्ट्र ीय 

मानवाहिकार आयोग की भी एां टर ी िो गई िै। आयोग इस नए मुठभेड़ की भी िाांच कर सकता िै। मृतकोां के 

पररवार वािोां ने मुठभेड़ को फिी बताया िै और उनका किना िै हक वे इसकी हशकायत महिस्टर ेट से करें गे। 

उस रात क्या हुआ िा? 

पुहिस का किना िै हक 13 हमनट तक चिी इस मुठभेड़ में 43 गोहियाां चिी ां। हिल्ली पुहिस की क्राइम ब्ाांच 

के एक पुहिसकमी के पैर में गोिी िगी। क्राइम ब्ाांच के डीसीपी अहमत गोयि और एसीपी उमेश बरिवाि 

ने भी िावा हकया हक उन पर भी गोिी चिाई गई िी, िेहकन बुिेटपू्रफ िैकेट की विि से वि बच गए। 

एनकाउांटर में तीनोां कहित बिमाशोां की मौत िो गई िी। इस मुठभेड़ पर और भी शक इसहिए िै क्योांहक 

हपछिे शहनवार को अपने इांस्टाग्राम पोस्ट में भाऊ ने अपने गुगों हवक्की, आशीष और सन्नी के नाम बताते 

हुए िावा हकया िा हक उन्हें पिक के हिए मुठभेड़ में हगरफ्तार हकया गया िै। 

 

इससे पििे मई में एक ऐसे िी मामिे में पहिम हिल्ली के हतिक नगर में एक फू्यिन कार शोरूम में 

गोिीबारी के िौरान हिल्ली पुहिस ने अिय नाम के एक शख्स को मार हिया िा। भाऊ ने उस समय इांस्टाग्राम 

पर िावा हकया िा हक पुहिस ने अिय को माउांट आबू से उठाया और उसकी ित्या कर िी। एनएचआरसी 

इस मुठभेड़ की भी िाांच कर रिा िै। 

हिल्ली पुहिस की क्राइम ब्ाांच ने क्या बताया? 
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क्राइम ब्ाांच ने एक बयान में किा हक िम हिल्ली-एनसीआर के्षत्र में हिमाांशु भाऊ और उसके साहियोां की 

गैरकानूनी गहतहवहियोां पर िगातार निर रख रिे िैं। 12 िुिाई को िमें हवश्वसनीय सूचना हमिी हक िोनोां 

फरार शूटर आशीष और हवक्की एक अन्य सािी के साि एक हकआ सेल्टोस कार में खरखौिा िा रिे िैं 

और कोई िघन्य अपराि करने वािे िैं। तुरांत टीम ने काररवाई की और इस सूचना को सोनीपत की एसटीएफ 

के साि साझा हकया। िोनोां आरोहपयोां को पकड़ने के हिए एक सांयुक्त टीम बनाई गई। टीम ने रात करीब 

8.40 बिे रोितक-हचनाउिी रोड पर उक्त हकआ सेल्टोस को रोका। 

पुहिस का िावा िै हक कार में बैठे बिमाशोां ने पििे पुहिस पर फायररांग शुरू कर िी और हफर गाड़ी से 

बािर हनकिे। पुहिस ने अपनी िान बचाने के हिए िवाबी काररवाई की।पुहिस ने 19 राउांड फायर हकए, 

िबहक बिमाशोां ने 24 राउांड फायर हकए.,मौके से बिमाशोां के पास से पाांच ऑटोमैहटक हपस्टि बरामि 

हुईां िैं। पुहिस को रात करीब साढे आठ बिे कां टर ोि रूम पर फोन कर एां बुिेंस की िरूरत बताई गई। 

अस्पताि िे िाने पर तीनोां को डॉक्टरोां ने मृत घोहषत कर हिया। 
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Jagran 

भाऊ गैंग के शूटर्स को ढेर ककए जाने के मामले में NHRC ने किया किल्ली पुकलर् को नोकटर्, फजी 

एनकाउंटर का लगा आरोप 

दिल्ली पुदिस की क्राइम ब्ाांच ने सोनीपत एसटीएफ के साथ दमिकर दिमाांशु के तीन कुख्यात शूटर आशीष 

उफफ  िािू दिक्की उफफ  छोटा और सनी गुर्फर को सोनीपत में मुठभेड़ में मार दगराया था। मुठभेड़ में 

पुदिसकदमफयोां ने 19 राउांड गोदियाां चिाई थी र्बदक बिमाशोां ने 24 राउांड गोदियाां चिाई थी। बिमाशोां के 

पास से पाांच स्वचादित दपस्टि बरामि की गईां थी। 

https://www.jagran.com/lite/delhi/new-delhi-city-ncr-nhrc-gives-notice-to-delhi-police-in-

case-of-killing-of-shooters-of-bhau-gang-allegation-of-fake-encounter-23758537.html 

भाऊ गैंग के शूटसफ को ढेर दकए र्ाने के मामिे में NHRC ने दिया दिल्ली पुदिस को नोदटस 

HIGHLIGHTS 

कुख्यात गैंगस्टर दिमाांशु उफफ  भाऊ दगरोि के तीन शूटरोां को मुठभेड़ में मार दगराया 

राष्ट्र ीय मानिादिकार आयोग ने दिल्ली पुदिस को नोदटस र्ारी कर दिसृ्तत र्ानकारी माांगी 

र्ागरण सांिाििाता, नई दिल्ली। सोनीपत में शदनिार िेर रात कुख्यात गैंगस्टर दिमाांशु उफफ  भाऊ दगरोि के 

तीन शूटरोां को मुठभेड़ में मार दगराने के मामिे में राष्ट्र ीय मानिादिकार आयोग ने दिल्ली पुदिस को नोदटस 

र्ारी कर दिसृ्तत र्ानकारी माांगी िै। 

दिल्ली पुदिस की क्राइम ब्ाांच ने सोनीपत एसटीएफ के साथ दमिकर दिमाांशु के तीन कुख्यात शूटर आशीष 

उफफ  िािू, दिक्की उफफ  छोटा और सनी गुर्फर को सोनीपत में मुठभेड़ में मार दगराया था। मुठभेड़ में 

पुदिसकदमफयोां ने 19 राउांड गोदियाां चिाई थी र्बदक बिमाशोां ने 24 राउांड गोदियाां चिाई थी। बिमाशोां के 

पास से पाांच स्वचादित दपस्टि बरामि की गईां थी। 

फर्ी मुठभेड़ कराने का आरोप 

पुदिस की इस मुठभेड़ में भाऊ दगरोि ने फर्ी मुठभेड़ दकए र्ाने का आरोप िगाया िै। आरोप में िािा 

दकया गया िै दक पाांच रु्िाई की रात िी उनके तीनाेे ाें  बिमाशोां को पुदिस ने िबोच दिया था। 12 रु्िाई 

की रात पुदिस ने मुठभेड़ दिखा तीनोां को मार दगराया। 
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छपरा मंडल कारा में बंद कैदी की इलाज के दौरान सदर अस्पताल में मौत 

https://newsfact.in/prisoner-rotting-in-chhapra-jail-custody-dies-during-treatment-in-

sadar-hospital/ 

छपरा, 14 जुलाई, 2024: मंडल कारा, छपरा में बंद सुनिल राय िामक बंदी की आज सुबह 4:45 बजे सदर 

अस्पताल, छपरा में इलाज के दौराि मौत हो गई। 

काराधीक्षक िे पे्रस निज्ञप्ति जारी कर जािकारी दी है नक उक्त बंदी सुनिल राय को 11 जुलाई को भगिाि 

बाजार थािा कांड संख्या 250/2024, धारा 30(ए) नबहार एक्साइज एक्ट, 2018 के तहत बंदी बिाकर कारा 

में लाया गया था। 

कारा में प्रिेश के दौराि कारा निनकत्सक पदानधकारी द्वारा उन्हें सदर अस्पताल, छपरा भेजकर इलाज 

कराया गया था। तत्पश्चात् कारा में उन्हें क्रोनिक अल्कोहल निदडर ॉल नसंडर ोम (सीएडबू्ल्यएस) रोग से ग्रनसत 

पाया गया। उक्त बंदी को ऑब्जिेशि में रखा गया एिं कारा अस्पताल में भती कर इलाज नकया गया। 

13 जुलाई को कारा अस्पताल में इलाज के दौराि तनबयत अत्यनधक खराब हो जािे के कारण कारा निनकत्सा 

पदानधकारी द्वारा अिुशंसा कर बेहतर इलाज हेतु उन्हें सदर अस्पताल, छपरा भेजा गया। सदर अस्पताल, 

छपरा में बंदी ईलाजरत था, इलाज के दौराि आज रनििार को सुबह 4:45 बजे उिकी मृतु्य हो गई। 

मृतक के शि का इिके्वस्ट एिं पोस्टमार्टम सदर अस्पताल, छपरा में करा कर शि को उिके पररजिो ंको 

अंनतम संस्कार हेतु हस्तगत करा नदया गया। 

कारा प्रशासि द्वारा इस संबंध में राष्ट्र ीय माििानधकार आयोग, िई नदल्ली, नबहार माििानधकार आयोग को 

सूनित नकया गया एिं उक्त बंदी की मृतु्य की कारणो ंकी न्यानयक जांि हेतु न्यायालय से अिुरोध की गई है। 

प्रतीकात्मक तस्वीर 
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